SLP(C) No. 17372 OF 2002

| TEM No. 56 Court No. 6 SECTI ON XV

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No.17372/2002

(From the judgenent and order dated 20/02/2002 in SA 64/2002

of The H GH COURT OF U. P AT LUCKNOW
STATE OF U. P. Petitioner (s)

VERSUS

SHRAM K UNI ON KRI SH KARMACHARI SABHA Respondent (s)
(Wth Appln(s). for exenption fromfiling OT. and prayer for
interimrelief)

Date : 28/10/2002 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE U. C. BANERJEE
HON BLE MR JUSTI CE B. N. AGRAVWAL

For Petitioner (s) Yogeshwar Prasad, Sr. Adv.
Pranmod Swar up, Adv.
Par eena Swar up, Adv.

Praveen Swar up, Adv.

SRS

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

Issue notice on the special |eave petition as also on
the prayer for interimrelief.

Pending further orders, status quo as of today shall
be mai nt ai ned.

(T.1. Rajput) (Shel 'y Sengupt a)
Court Master Court Master



